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WIDELDIES FOR ALLOTMENT OF PDS OUTLETS

1, As per the present norms the vacancy should ordinarily
be notified for about 1,000 food cards in case of fair price
shop and' about ,_ 1,400 cards in case of kerossne oil depot.
However, 1in case of JJ Clusters and other areas inhabitated by
poorer sections of the society in the special cases relaxation

of the norms for opening of new PDS Outlet can also be
considered. ;

13 Whenaver the units are exceeded and new outlet is
required, the Circle Food & Supply Officer will make an
assassment of the units registered at all the fair price shops /
kerosena o1l depots, as the case may be, in a particular area
where the need for new vacancy is being suggested.

Yalds A proposal containing sketch plan of the entire
locality, location of the existing fair price shops / kerosene
011 depots as the case may be, alongwith clearly marked arsa and
the oaumber of unit mtmmmu each falr price shop or
rosene “ofl depot and details of the proposed units to be
Tinked with the new fair price shop / kerosene ofl depot
alongwitn 1ts economic viability will be submitted to the
District Assistant Commissioner with the recommendations of the
Circle Food & Supply Officer.

[ | The District Assistant Commissionar will in turn make
an assassment of tha situation and then with his specific
recommendations will submit the proposal to

Commissfoner, who keéping 1in view the overall po]?m ag.’pm
department and the interest of consumers will submit the case to

Commissfoner, Food & Supplies for the creation of the new
vacancy.

158, Once the approval of the Commissioner, Food &
Supplies 1s accorded, the vacancy will be intimated to the
Distribution Branch . in case of fair prite shops and to the
Fuel Branch 1n case of kerosene o1l depot for assigning the
category of the vacancy as  per the roster register for
reservation of the vacancy.

1.14, After assigning the catonory. the Circle Food &
Supplias Officar will notify the vacancy on the Ist day of the
month in the proforma as appended at Annexure A. Copfes of the
sama will be sent to all persons ooncornad as mentioned in the
proforma.
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1.15. Fifteen days time will be allowed for submitting
the applications by the applicants from t.ha date of notification
in the circle office. .

tuda The applications will be received only on the
prescribed proforma as appended at Annexure B-I and B-II for
fair price shop and kerosens oil depot respectively, alongwith
necessary documents as prescribed in the application form. Tha
applicant will also file an affidavit in prescribed format as
given at Annexure B-III.

25 - The applications on the prescribed proforma will
be received at the designated counter in the Circla Office on
all working days and upto 2:00 pm on the last day for receipt of
applications as notified. The acknowledgement slip will be
handed over to the -applicant duly signed by the counter official
with his name and designation alongwith stamp of the Circle Food
& Supply Officer to the . applicant immediately. All the
applications received upto 2:00 pm on the last date of the
receipt of the applications will be scrutinised by the Circle
Food & Supply Officer in the presence of the applicants who wish
to be present at that time. If the last.date for receipt of the
applications happens to be a holiday, the applicauons wﬂi be
received upto 2:00 pm on the next uorkina-.dw. : ]

f.02x i p,mjiqinamurumny will be nm at this t'lme.
Applications received without signatures, without address of the
proposed business premises and not in the prescribed application
form, not accompanied with the application fee will be summarily
rejected and announced befora the appﬁcant.,s prmnt at tbo‘
time of scrutiny. Snle Xl

1.23. Al applications will be entersd into a re ister

in the format enclosed as Annexure C. The application re d
as 1n para 1.22 will also be entered and the factum of rejection

alongwith the reasons will be recorded and authonﬂuf,ed Mal'-hﬂ
Food & Supply Officer in the remarks co\unn

; B% 5 The Circle Food & Supply Officer will mark the
applications to the Area Inspector for scrutiny and verification.
The verification and scrutiny will be made as per the guidelines
regarding terms and conditions of eligibility as. placed at
Annexure D as amended from time to time. It should be clearly
understood that the eligibility criteria are to be made
applicable on the date of application. g

1.31, After scrutiny, a deficiency memo in the fomt
given at Annexure E will be given to the applicant, if there 1is
any deficiency’ in the documents submitted by him or any further
information 1s required regarding sl:p“ eligibt]
applicants on the last day for ﬂt‘lm@&*
deficiency memo will be given to mﬂ 858
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and dc‘linr_odtooﬂnnonﬂns-lﬁay. Thlwo’lidnntt will be
required to file reply to the deficisncy memo within next five— — —
|,‘ : ;

1.32. * The Area Inspector will visit the premises of each
applicant to conduct detailed enquiry and submit {hspection
report to the Circle Food & Supply Officer in the prescribed
format as per Annaxure F.

1.33. At the time of visit, the Area Inspector will
get all the documents, submitted by the applicant, authenticated
by him. by obtaining his / her signatures on each document. . He
will record statements of ‘the applicants mentioning all the
documents / information as required in the inspection report and
get it authenticated by the applicant.

1.34. The Area Inspector will submit his report after
taking intc consideration the reply furnished by the applicant
in responss to the deficency memo i1ssued within 156 days from the
last date of submission of applications to the Circle Food &
Supply Officer.

git |
“make the f‘lﬂd anqu1r1es

1.41, The ‘eligibility of each applicants on each
components of the e@11gibility criteria will be clearly indicated
in a proforma propgred and authsntmmtl by t.l\l Food l ’&mnly
Ofﬂcor 1n Mmax

1.42. Thiu proforma 1ndtcat1ug tha olnibﬂﬂ;y and honn
fide of each applicant will be displayed on the notice board of
the  Circle on the 35th day from the date of notification or on
the next working day 1in case 35th dayhnpm to be t.hm ‘holiday
on the format enclosed at Annexure '

1.43. 5 days time will be given to tha applicant or a:w»
person for filing any objection / repmmtatim regarding
information displayed.

1,44, The Circle Food & Supply Officer will examine the
objections filed. He will prepare a comprehensive report. In
accordance with Order No, 28 dated 10th July, 1997 placed at
_Annexure 'H’, he will place the complete report alongwith - Za
relevant documents ncluding the objections, and the comments on e
the objections before the sarminn'-' mit ns at.frng of the - P
District Assistant Commissioner, are . istrate

and the Circle Food & Supply Of Su .
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Officer will assist the District Assistant Commissioner and the
area Sub~Divisicnal Magistrate in examining the applications and

%ﬁw ness-promises.—He-wilt—prepare—a—
mparative statement in the proforma given at Annexure I.

1.45. " The District Assistant Commissione ¥ go
t.hrough ‘the r'lpor;l of the Circle Food & Supply Offi r “and the

.lupomru Ho - will. fix up a mesting of the Screening
Committes verifg pqd_, mine the suitability, eligibility
and bont ﬁdo each applicant. The Screening Committea will
submit = 1ts report in sealed cover as per Annsxure ‘J’
within 10 days to Selection Board consisting of :-

(1) “the iDeputy . .Commissioner, of the Food “& Supply
i3 ghmsmat, of the concernsd area ;
area mm Compissioner of ¥ uz:,q.h.ﬂm
District under whose jurisdiction the area 11s;
(111)sany one:of the:Deputy Commissioners.of Food & Supply
Oepartment nominated by the Commissioner, Food &
Supplies for the purpose. ;

1.5, A cell in the Food & Supply Department functioning
as the Secretariat for the Selection Board will racqivn the

f11 ono“ tm roport.s of the Sc will
? ik of tha, p?'&."fmm ‘Board t.o all

‘f Bolrd will consider report of the
Scraening ‘comit.tu.’ The selection Board will make
racommendations as below :-

(a) If there are more than one applicants falling under the
preferential categories then recommendation for the most
suitable applicant will be made by draw of Jots amongs all
applicants falling under preferential category.

(b) In case there is no eligible applicant from the
preferential categories and there are more than one eligible
applicants then the recommendation for the most suitable
applicant will be made by draw of lots amongst all eligible
applicants. L

1.51. qn mhm e
the area Diatr ui_

“Selection Board.
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The whole m'ocess wWill be cmpletad wtt.irln ths
time framée as given undar g

. etec, if no wn‘licnumsmrmiwd

- muy.ﬂ_at'lvc Time
1.  Submission of the applications 15 days 15 days\

2, Visit of the area inspector and }
issue of deficiency memo plus l
submission of his report to
FS0. } 10 days 25 days
2A. Removal of the deficiencies by }
‘the applicants to whom }
deficiency memo has been issued ; 5 days 30 days
+
3. Vvisit/Examination by FSO } 5 days 35 days
4. Display of the eligibility on a5th day from the date
g\a ?otlm board of the of notification,
rcle. o

§. Filing of objections
5., Sl tion ‘b;.,msagésqémmﬂ 12

45 days

X, s«.ltmssion of the report to :
Assistant Commissioner. 01 day 46 days
8. Examination by the Screening -
Committee and submission of T
report to Selection Board. . .10 days 56 days
9. Report of the Selaction Board _ e
and Allotment of the Outlet 1&'6!18 66 days
2. In cases where nomucntton has hun mmu.
against the notifjed vacancy or ﬂn applicants 1s found.

eligible  for allotment and Tbt\ s.‘loctton Board has
decided for renotification of tha vm . the vacancy will be
renotified with the approval of the area | puty Commissioner.

2.1, In case of renotification, the usual procedure for
the notification / allotment of vacancy enumerated in para 1
above will be fo‘l‘lomd e

2:12. i : é&u Qf b sn.d vacancies fa: '3,“"‘
categories Sm M” " Schedu r dows
h?tb mtifu:atinn of

L2




.vacancies m ﬂm; thn caséd will then be sm'ltt.gd for
do-umatgn to mwuimr. Food & Suppltes. In such

mitcatamwtofmvmy Ofunmtrvodl ‘general
c‘mno - -

2.13. A register will be maintained by the Distribution
Branch 1in case of all fair price shops to be notified and by the
Fuel Branch 1in clsu of all kerosene o1l depot in the format
annexed as leu.lro ‘

No:F.28(4)/9T-FaS(PIC)// 003 Dated ;@m
Copy forutrdod fnr information and neeuunr actiou 3=

5. m Circle FSOO. F&S Deptt., Dolh‘l.
6.. A1l Branches of F&S Deptt. at His.
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